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OA 107/93
D.K. Gaur =/o Shri ER.IL. Caur, aged 44 years, r/0 Sen Colony,
near Railway Station, Jaipur.

... Applicant.

Versus
1. Union of India through the Secretary, Department of
Geological Survey of India, Govt. of India, New Delhi.
2. Director Gensral, Geological Survey of India, Head Office,
Calcutta.
3. Dy. Director General, Geological Survey of India, Westerh

... Respondents.

CORAM:
HON'BLE MR. GOPAL IIRISHNA, VICE CHAIPMAN.
HOW'ELE MR. O.F. SHAFPMA, MEM (

For the Applicant ... NONE.
For the Respondents ... SHRI U.D. SHARMA.

PER HOW'ELE MF. GOPAL U'PISHNA, VICE CHAIPMAN.

»1iq§{;on u/s 19

of the Administracive Tribunals RAct, 1985, praying~therein for
Q

Applicant D.K. Gaur has preferred this app

guashing the <charge-sheet datzd 24.7.89, the enguiry report
dated 132.8.92 &z also the order dated 25.1.92, by which the

penalty of compulsory vretivement with immedizte e
imposed upon the

direction to the respondents to reinsiate

he was holding, with &1l consequenitial henefits.
2. None 1is present for the applicant in =pite of the fact
that the casze was listed for hsaring today. We have heard Mr.

ceaeas2.
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not filed any appeal bzsfors ih
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Lol .
(Gopal Krishna)

Vice Chairman.



